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O.A. No.1457/03

05.01.2009
HON’BLE MR. JUSTICE A.K. YOG, J.M.
HON’BLE MR. S.N. SHUKLA, A.M.

Shri  K.P. Singh Advocate along
with Shea 1B) A6 Sharma Advocate
representing respondent no.l1 to 4 who
have filed their <CA along: with
following MAs:-

MA No.3292/04-filed along with counter
affidavit with prayer to condone delay
in filing CA. Allowed in the ends of
justice.

M.A.No.3293/04-filed along with counter.
affidavit with , Prayer to dismiss OA-
prayer 1is premature and mlsconcelved—
rejected. :

M.A. No.3294/04-considering the nature
of the case we find no good ‘ground for|
vacating interim order at this stage.
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